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Corém: Hon'ble Mr. B R fcIA
Hon'ble Ms M?:.*:’NG MA KUMARI MEMBER JUDI’_?*L

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAd
BENCH OF THE NATIONAL CGMPANY LAW TRIB JNAL ON 03. 11.2017
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Name of _th_'e Comzpany: leiesh T.Niha-ia-ni S o - ]
- Rohit Dyeing & Printing Mills Pvt. Ltd. & Ors.
%

Se—ctian of the Companies Act: Section 397-398 of the Com anies Act, 1956

* $.NO. NAME (CAP SIGNATION __ REPRESENTATION _ SIGNATURE
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None present for Petitioner. None present for Respondent

List the matter on 11.12.2017.

-  MEMBER JUDICIAL

Dated this the 3rd day of November, 2017, R ' . ]
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